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Naya Raipur. the 9th August 2018
NOTIFICATION
No. F 11-52/2017/Seven-1. — In exercise ol the powers conlerred by Clause (nn) of Rules 10 of
Part IV of the Rules of Business ol the Executive Government ol Chhattisgarh. the State Government. hereby.

makes the name of all the Offices ol the State Government situated at Tilda and Neora of Distriet Raipur. from
"Tilda and Neora" to "Tilda-Neora".

The same having been previously published as required by Clause (nn) of Rules 10 of Part 1V of The
Rules of Business of the Executive Government of Chhattisgarh.

By order und in the name of the Governor of Chhattisgarh.
XAVIER KERKETTA. Deputy Secretary.
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